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Title: Statement regarding clarification on the purported statement by Indian Ambassador in Washington on the Civil Nuclear
Energy Cooperation Agreement.

MR. SPEAKER: Let the hon. Minister make his statement. After all, we cannot act only on the newspaper report.
...(Interruptions)

MR. SPEAKER: Do not record even one word.

(Interruptions)* G€;

MR. SPEAKER: After his statement, if you have anything to say, you can say.
...(Interruptions)

MR. SPEAKER: On the basis of an imaginary alleged statement, you cannot go on holding the House to ransom.
...(Interruptions)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI PRANAB MUKHERIEE): Sir, after listening to my statement, they can speak.
...(Interruptions)

MR. SPEAKER: After hearing the Minister's statement, you can speak.
...(Interruptions)

MR. SPEAKER: What are you doing? You have become the most indisciplined now-a-days. After listening to the Minister's
statement, if you have anything to say, you can say, and I will permit you to say that.

..(Interruptions)
3TERALT BN © IolP TG ATUD) P Aletoll 3 Al ACRY| 3T Al FADT TS DA )
..(Interruptions)

MR. SPEAKER: Now, the hon. Minister.

* Also placed in Library. See No. LT 6746/2007.
*3€1* Note recorded

SHRI PRANAB MUKHERJEE: Mr. Speaker, Sir, Members would have seen reports in the Press today about a purported statement
by our Ambassador in Washington about the consideration of the India-US bilateral civil nuclear energy cooperation agreement. I
have contacted our Ambassador who has informed me that certain comments, either deliberately or through misunderstanding,
were published by the Correspondent. The Correspondent has also misquoted our Ambassador in several respects.

I have asked our Ambassador to issue a clarification. These comments, if made by our Ambassador, and reported correctly, are
totally unwarranted and unacceptable. In democracy, there will always be dissension and divergence of opinions. Nobody can
accuse others who hold divergent views. I regret the alleged comments which have hurt the feelings of the hon. Members. Most
respectfully I would like to submit this.



...(Interruptions)
MR. SPEAKER: Now, Shri L.K. Advani.
...(Interruptions)
SHRI GURUDAS DASGUPTA (PANSKURA): Sir, the Ambassador should be removed. ...(Interruptions)
3TEALT ARG ¢ U PI TD-Ua DIV AR
a€ | (zratren)

31ERA8T ARG : 30U ceit Bt a=m ar 3? You are behaving like irresponsible people. I am sorry to say that. The Minister has placed
entirely the Government's stand on this. He has already said that it is unwarranted if it has been said. He has denied it in the
statement. You wait for this. Can you behave like this in anticipation? ...(Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, it is very shameful. ...(Interruptions)

MR. SPEAKER: If he has said that, I shall take action. Parliament is not so powerless. Please sit down. Only one newspaper, not
even a news agency, has reported.

Now, Shri L.K. Advani.[R2]

SHRI L.K. ADVANI (GANDHINAGAR): Mr. Speaker, Sir, so far as the Government's stand is concerned, I have no complaint. But
I would like this House to know and to have the full text of the interview that has been given to this particular channel, namely,
Rediffnews, because simply denying and saying: "It is not exactly what I have said" would not be enough. Many people may have
been shocked to hear that MPs, who have been opposing this deal, have been described as 'headless chickens'...(Interruptions)

MR. SPEAKER: Hon. Leader of the Opposition, let us wait for the text.
SHRI L.K. ADVANI : Yes, yes.
MR. SPEAKER: I would allow you at that time. Let it be confirmed.

SHRI L.K. ADVANI : I would urge the Leader of the House that let the House be given the full text of the interview that the
Ambassador has given. After that, we will make a considered comment on it; and then demand whatever action we think
appropriate.

MR. SPEAKER: That is fair enough.
...(Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir... (Interruptions)
3MEAST FEIG & &1 oI
... (cagtimor)
MR. SPEAKER: Let the statement come.
...(Interruptions)

MD. SALIM (CALCUTTA — NORTH EAST): Sir, this interview was carried in worldwide web site www.rediffnews. So, it is not the
question of 'let the copy come.' It is already circulated in the world! The comments are made. This is a systematic design, | am telling
you, Sir... (Interruptions)

MR. SPEAKER: You are speaking without my permission. No; I would not allow this anymore. We cannot react on the basis of
newspaper report unless it is authenticated.

...(Interruptions)
MR. SPEAKER: No; sorry.
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...(Interruptions|]MS Office3])
offerctt s gpaen (siispiR): yea 3. 121...(Interruptions)
3ERTET ABIGT & 3ITU ol Bl T=AT & 38T B2
... (caeror)

MR. SPEAKER: I do not understand; you are behaving irresponsibly.

...(Interruptions)
MR. SPEAKER: He has said that.
..(Interruptions)
MR. SPEAKER: Do not record one word.
(Interruptions)* a€;
MR. SPEAKER: No; I cannot allow this.
...(Interruptions)

MR. SPEAKER: Go on; nothing is being recorded[MSOffice4].
(Interruptions)* a€;

MR. SPEAKER: Hon. Members, please cooperate. It has already been said by the hon. Minister of External Affairs that 'these
comments, if made by our Ambassador, and reported correctly, are totally unwarranted and unacceptable." And, I have given
you my word that I shall take action against it. What more can be done now?

...(Interruptions)
MR. SPEAKER: Do not record anything else.
(Interruptions)* a€;
MR. SPEAKER: Do not record even one word.
(Interruptions)* &€/ rded)
MR. SPEAKER: Let the country see what is happening in the House.
...(Interruptions)

MR. SPEAKER: I have assured you that I would take action; the Parliament of India is not that powerless at all. Nobody can go
scot-free. Already the Minister has condemned it, if it is found to have been said. We never take action on a newspaper report
unless it is authenticated.

...(Interruptions)
MR. SPEAKER: No, I will not allow this. I cannot devalue this House.
..(Interruptions)

ot af¥e1 urow (3iEHCEIG): 21, e & e B ...(catmor)

* Not recorded
31EAST ABIG & 3211 b e &l o dlen 3

... (caser)



MR. SPEAKER: Your leader has spoken. I appreciate the stand taken by the hon. Leader of the Opposition. He has rightly asked
for a full copy of the statement, and after that, he said, he reserves his right. I have considered that. I will give opportunity to
everybody after the statement comes, and you see that.

...(Interruptions)
MR. SPEAKER: No, I am sorry. It seems that you are not willing to work.

The House stands adjourned till 11.30 a.m.

11.15 hrs.
The Lok Sabha then adjourned till thirty minutes

past Eleven of the Clock.

11.30 hrs.
The Lok Sabha re-assembled at thirty minutes

past Eleven of the Clock.

(Mr. Speaker in the Chair)

...(Interruptions)
MR. SPEAKER : You are not prepared to allow the House to run.

...(Interruptions)
MR. SPEAKER : Are you prepared to allow the House to run or not?

...(Interruptions)

[MSOffice5



14.00 hrs.
The Lok Sabha re-assembled at Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

...(Interruptions)
MR. DEPUTY-SPEAKER: Please sit down.

...(Interruptions)
MR. DEPUTY-SPEAKER: Please sit down.

...(Interruptions)
SUIERAST ABIGA: 311U UECT A3 @ ol ¢, AP qIG alel oty

...(Interruptions)

SHRI GURUDAS DASGUPTA (PANSKURA): Sir, I want to make a submission to you. ...(Interruptions)
MR. DEPUTY-SPEAKER: I will listen to you later.
...(Interruptions)

JUIERST AEICRI: UGcl ol o, fbe S| s 3 Fus wsi do1 gan e @ ofis? sifw G aE of s Fecdic Bem 321 2wrn 3mu ol §t s Bais of 6 g
FeTdic AWl 311U AT 31 I=Kel & b ofis? sifw & a3 uscl ¥ecdic &) 33 U2 3IUD! DI BrREI ola! Skl aifdy| 813 Ml 34 dellol SifSe| sl
3IMU Fedic ol ¢, IAD °IG SIAT AU BE3. ... (Rt

SHRI BASU DEB ACHARIA (BANKURA): Sir, we have given notice for a Privilege Motion. ...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Sir, I can only inform the House that after morning ...(Interruptions)

JUIERAGT ABIGA: 31U UGl dicf) Sft &t arT For cfifdme
...(=Iaem)

oft fopr3sior cremiel: sdlcw, S Jas 2col 9% B3l Al JGvikI APV Bd SV ol 5l P a1, 3A WK deplel Ao At oft of Po s B
FA W AR DI TEHA GAA I} Sil Gl A A9 [T 2T, 31 YT aRTlol Aol B AWTal fAer sl Sit smase e &2 Brefe 3 U9r W8N IAD i 513A DI
ot aroff 3, 321 fB=mma 31 3y cller aAY| DR 3P 3RIR DRI wor & o der 3| & smu! saoft 8t 2faen o A §) ... (adumer)

MR. DEPUTY-SPEAKER: Now, we take up Papers to be laid.



